
(d) if DO decision baa been taken 80 

·far the likely date by which a decision ia 
likely to be taken ? 

THE MINISTER OF STATE IN THE. 
DEPARTMENT OF DEFENCB 
PRODUCTION AND DBFBNCE 
SOPPLIES (SHRI 8UKH RAM): <a> 
Yes Sir, an ordnance factory is DeiDg set 
up ,in Bolangir district of Orissa. 

(b) to (d) Location of ordnance 
"ra~t()ries is decided on techno-economic and 
strategic coosiderations. On requests 
received from States/Union Territories viz. 
Himachal Pradesh, Kerala. Bibar and tbe 
Union Territory of Pondicherry, they bave 
been informed that their requests would be 
kept in view while deciding location of new 
ordoance factorie •. 

In addition, requests were received from 
Governments of Uttar Pradesh, Tamil Nadu 
and Andhra Pradesh for location of the 
factory for manufacture of Armoured 
Vehicles. Governments of Uttar Pradesh 
and Tamil Nadu have been informed tbat a 
site in Jbaosi district of Uttar Pradesb is 
b~ing considered for tbe purp03C. Govern­
ment of Andbra PradeSh has been informed 
thal apart from the ordnance factory being 
set up in Medak district, it bas been decided 
to locate a new unit of Bharat Dynamics 
Limited, at a site contiguous to the above 
project. 

Effect of ChallengeR BurniDg 08 FuoctloniDl 
of INSAT-IB 

2472. PROF. NARAIN CHAND 
PARASHAR : Will tbe PRIME MINISTER. 
be pleased to state : 

(a) whether the functioning of tbe 
INSA T ·1 B bas been adversely affected by 
the burning away of Challenger in tbe 
United States in January, 1986 ; and 

(b) it so, the extent to wbich\ the 
programmes in the field of toJe-communica­
tioQ,s and S pace research would be adversely 
~ffected in I'ndia and the alte,rDate str~~ 
beina worked out to salvale tbe damqe on 
aila' 'iQoto ? 

THB'MINISTBR OP STATB IN THB 
MINISTRY OF SCIENCE AND 
TECHNOLOGY AND IN THE DBPART­
MENTS OP OCEAN, DBVELOPMENT, 
ATOMIC ENERGY, ELECTR.ONICS AND 
SPACE (SHRI SHIVRAJ V. PATIL): <a' 
No, Sir. 

(b) iTbC loss of US·NASA Space 
Shuttle orbiter "ChalleDser" and the 
resulting hiatus of Space Shuttle fliabtl 
have a potential of impactinl the INSAT-IC 
and INSAT-ID satellite launcbings and tbe 
associated Indian PayJoad Specialist Fliahts. 
The impacts and the implications are 
ex.pected to be clear]y and fuHy known in 
tbe next two months. To meet aD even­
tuality where a timely Space shuttle launcb 
for INSAT-lC is not feasible, the alternative 
of launching INSAT-IC by an expendible 
launch vehicle is beina investigated. 

Publieatioa of Map Marklag, Kuhm ir as 
MusHm State 

2473. SHRI MULLAPPALLY RAMA· 
CHANDRAN : Will the! Minister of 
HOME AFFAIRS be pleased to state: 

<a> whether Government are aware that 
Kasbmir bas been marked as a Muslim State 
in the Diary published by the Students winS 
of tbe Jamayitba Islami (Students Islamic 
movement of India) in Prathiksha Publi­
cations of Calicut in Kerala ; and 

(b) what steps have been taken by 
Government to put an end to these aDti~ 
natio.nal and divisive designs? 

THE MINISTER OF· STATE IN THB 
DEPARTMENT OF INTERNAL 
SECURITY (SHRI ARUN NEHRU): 
(a) and (b) A Diary' published by tbe 
Students Islamic Movement of India tbrough­
Pratbeeksha publications, Calicut. contained 
a World Map showing tbe State of Jammu 
and Kashmir in Green colour indication 
thereby tbat it waa a part of uThe World of 
Islam" whicb appaiontly re~~red to areas 
bavins a predomioontJy MuslilD population. 

A Criminal cale under SettiOD lS3·~/B 
IPC has been registered by the Io<:al police 
against ~bose connected witb publication of 
tbe Diary., Action for sei~Ule of the: cPP •• 
of the ~.r.Y. where\'or sea. bas bea tUtQ 
bl tbe looa1 audlori~ 




